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CP No. (IB) 162/ALD/2017

Sh. Mohit Gautam, Advocate for the petitioner. Today, also there is no
representation from Corporate Debtor Company. The case is fixed for

argument.

However, tﬂdayfn‘?ﬂming advocate Rakesh Kumar mentioned the case
on behalf of petitioner counsel M/s Shrankhla Yadav to pass over the matter
as she did not arrive.

After passing over when the matter is called for hearing, Sh. Mohit
Gautam, advocate also cauﬁs his appearance for the petitioner and
insisting for hearing tige final argument, but it isﬁmade clear to usﬁv}l}?{] 1S senior
and arguing counsel to the present matter. Hence, it is expected that Advocate

Shrankhla Yadav to remain present in the next hearing before this court.

The matter to be listed on 7" Feb.2018.
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